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Disinvestment in Public Sector Undertak-
ings

1404. SHR1 RAMDAS AGARWAL:
DR. Z. A. AHMAD:
SHRI N. E. BALARAM:

Will the PRIME MINISTER be plea-
sed to state:

(a) whether Government have 1iinalised
the list of Public Sector Underiakings
for disinvestment and if so, what criteria
have been adopted while making such
selection;

(b) what is the total amount fikely to
be saved as a result of disinvestment; and

(c) whether it is proposed to disinvest
PSU’s only in favour «f financial insti-
tutions; if so, the details thereof; and
what amount is likely to be given tothe
National Renewable Fund?

THE MINISTER OF STATE TN THE
MINISTRY OF INDUSTRY (SHRI
P. K. THUNGON): (a) to (c) The list
of Public Sector Undertakings the shares
of which are proposed to be disinvested
is under . consideration of the. Government
and shall be laid on the Table of the
House when finalised.

Shiffing of proposed TV  Transmitter
from Nagapattimam ¢o Mayiladurai

1405, SHRI SAMAR MUKHERJEE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that thare s
a move tn shift the provosed TV trans-
mitter at Nagapattinam (Tamil Nadu) to
Mayiladurai in Tamil Nadu;

(b) if so, the reasons for this sudden
change; and

(c) if not, by when the
trarsmitter would be installed
pattinam?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS): (a) No, Sir. However, aznother
low power TV transmitter has been en-
visaged to be installed at Mayiladuikuraj
(Mayuram) in Thanjaver district ol
Tami! Nadu.

(b) Does mnot arise.

(c) The proposed low power TV trans-
mitter at Nagapattinam is expected to
be commissioned into service during the
later half of 1992.

Proposal to produce a serial om the novel
of Munshi Prem Chand

1406. SHRI SAMAR  MUKHERTIEE:
Will the Minister of TINFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that IRAVATI
CHALCHITRA PRAGATI, Bombhay hat
submitted a proposal for producing a
serial bascd on a novel of Munshi Prem
Chand:

(b) if so, what action has be:n taken
thereon; and

(c) if not, what is the progress made
in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRTJA
VYAS): (a) According to Doocrdarshan,
no such proposal has been received by
them from the said organisation nnder
sponsorship scheme which closad on
O-<tobher 31, 1990,

(b) and (c¢) Do not arise.
for Pablic

Proposals from contenders
Broadcasfing Rights

1407, DR. BAPU KALDATE:
SHRIMATI KAMLA SINWA:
Wiil the Minister of INMFORMATION
AN BROADCASTING be pleased to

state:

(a) what are the details of tha various
proposals received by Govermnent from
the contenders for public  broadcaMing
rights;
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(b) the details of the offers accepted
and rejected stating the reasons for their
rejection;

(c) whether, before implementation of
the accepted proposals, Government pro-
pose to set up Prasar Bharati Corporation;
and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRITA
VYAS): (a) to (d) The Inter-Depart-
menta]l Committee set up by Government
to suggest options available to the Go-
vernment for implementation of the che-
me for offering broadcasting rights to
public corporations after making an in-
depth study of all the relevant aspects
had, inter alia, met representatives of
groups which had shown interest in setting
up and running the new broadecasting
channels to elicit their views ip the mat-
ter. No. formal proposals have %o  far
been invited in this regard by the Gov-
e-rnment and, as such, ther¢ ;5 no ques-
tion of acceptance or rejection of any
proposal.

fa3sit wrdwat S age gé w-
foraar

1408. e MIVT Kgas : 747
FA AT AT el ag Faw Ay
T w1 o .

(F) 91 TR FY T AT AT
FFATE @ 65 gAY A F arfrear
TITRE AT JAOT gEIT F FEE
Aaf I w1 w® § Ak om, @
Ia% FAT FIO §

(=) af & & I & gy
TWUT F FEHAT F ARl gAY
F foau ataw FYw Aaad ¥ 69

(1) wzH & w@rea fRu s oaE
I aREfeRl  Foder foad @

[5 DEC, 19911

to Questicns 160

M T g g fomim Wi #r
faa g ¢

gIAT WT Sl Hawg  H
I "t (g fafeat wava) o (F)
T (@) 3@ I FT FIE 5 T
Al g 1 amify geeEs & FHEww
FHS § TureRd gAlT @ f5U
gaq gorE Ikt & aifs zd gt
1 ®f T ® )

(7) qUAT WA @E F
gaag 19 arlErfes g § & 51-
arfeq T wwror a7 ST § g
v AR T wmiE @ -
aifgst & fax ¥ gafa o se
F FIS SATH AGE & |

Caution against privatisation of media

1409. SHRIMATI VEENA VERMA:
Will the WMinister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government's atteniion has
been drawn to a news item  caplioned
“Caution against T.V., Radio privatisa-
tion” which appeared in the Hindustan
Times of October 30, 1991; and

(b if so, what is Government's reac-
tion thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIJA
VYAS): (a) Yes, Sir.

(b) The contents of the news item
have been noted.
Documentary on Deendayal Upadhyaya

1410. SHRI KRISHAN LAL SHAR-
MA: Will the Minister of INFORMA-
TION AND BROADCASTING be plea-
sed to state:

(a) whether it is a fact that a docu-
mentary was telecast on T.V. regarding
Late Pandit Deendayal Upadhyaya on




